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JK Pollution Control Committee
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Winter Off ice: November-April
Parivesh Bhawan, Gladni,
Transport Nagar, Narwal
Jammu. (.,&K) L80006
Ph./F ax. 0797-2476925

Summer Office: May-October
Sherkh-Ul-Alam Campus

Behrnd Govt Silk tactory,
Ralbath, Srinatar {J&K) 190001

Ph /lax 0194 23 1 I 165
Email :membersecretaryjkspcb@gmail.co

The Consultant (Judicial)
Hon'ble National Green Tribunal,
New Delhi.

No.: JK pCBA{Gr/ .l7t2o}tl2.6 39- ge Dated.: I | -02-2022

Subject :- Submission of Action Taken Report as directed by Hon'ble NGT under
dated 14-12-2021in O.A. No. 338/2021 titled as Himanshu Sharma V/s
Union Territory of J&K & Ors.

Sir.

In compliance to Hon'ble NGT order dt.14-12-2021 in O.A. No. 338/2021 titled

Himanshu Sharma V/s Union Territory of J&K & Ors. , kindly find enclosed

herewith Factual and Action Taken Report submitted by the Regional Director, JK

Pollution Control Committee, Jammu and Chief Exccutive Ofl'icer. Municipal C'ouncil

Katra. under covering report of compliance of the JK Pollution Control Committee.

The compliance report may kindly be taken on record and placed before the

Hon'ble NGT fbr consideration please.

Yours faithfully,

Encl. il. Compliance Report
(]fleavesl'

(K. Ramesh
M rS retar)'

JK P('(' antmLt

Copy to the :-

Chairman National Green Tribunal Monitoring Committee J&K for information

please
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FACTUAL POSITION AND ACTION TAKEN RI]PORT IN TERMS OF ORDER DA'TEI)
11-12-2021OF THE HON'BLE NGT IN O.A. NO. 33812021TITLED HIMANSHLI

SHARMA V/s UNION TERRITORY OF JAMMU AND KASHMIR.
----------o--

(A) i) The Hon'ble NGT in O.A. No. 338/2021 directed the J&K Pollution

Control Board (JKPCC) and Municipal Council Katra to look into the

issue of pollution of Banganga River due to discharge of effluents and

dumping of garbage and take remedial action in accordance with law

and an action taken report may be f-rled within two months.

ii) Though the JK Pollution Control Committee was seized with the issue

of unscientific garbage management in Katra, yet with a view to provide

hand holding to secure compliance o1'the nonns, the Regional Director

of the JK Pollution Control Committee, Jammu and Chief Executive

Officer Municipal Council Katra were directed to jointly inspect the site

along with the Complainant/Applicant for factual report in the matter,

vide letter No. JKPCCN GT ll7l2l /835-40 dt. 23-12-2021 . copy

whereof is attached as Annexure RI.

iii) Above said officers along with the representative of Shri Mata Vaishno

Devi Shrine Board visited the site on 15-01-2022 and submitted the

factual and Action Taken Reporl which is attached herewith as

Annexure RII.

Report discussed above, inter-alia contains some observations which
are reproduced herein below :-

up a mixed-waste dumping site along the left bank of Ban Ganga

river on Darshani Deodi Ballini Check post road. The geo-

coordinates of said garbage dumping site are Latitude 33.997220 N

and Longitude 74.936670 E. l'he outer boundary of the said
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dumping site is located at a distance of just 25 m from

Ban Ganga. The mixed waste dumping site, which as per the

representative of Shri Mata Vaishno Devi Shrine Board is a Waste

collection cum Segregation site only, was found to be an open area

improperly secured with GI sheet boundary wall. There is every

apprehension that during rains, the mixed waste and the leachate

thereof flows down into Ban Ganga and thereby pollutes the stream.

plant (for conversion of mule dung into Bio- gas) area along Ban

Ganga. During rains, the leachate from improperly dumped mule

dung flows into Ban Ganga because of the close proximity of said

area to Ban Ganga.

Ghat no. I was found constructed, which as per the authorized

representative of the Shrine Board, was for channelizing the waste

water coming from local drains on the Vaishno Devi track. Sewage

Treatment Plant (STP) for treatment of the waste water discharge

from the sand Box-type is yet to be installed.

found out flowing into Ban Ganga at three points, thereby gravely

polluting it. These waste water entry points exist at :

i) The drain near Hotel Subash lnternational at Ban Ganga road.

ii) The drain near Hotel Bhavini at Ban Ganga road.

iii)The drain at Darshani Deodi- Ballini check post road along Ban

Ganga having geo-coordinates Latitude 32.998232u N Longitude

74.9384fi0 E,
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Ban Ganga river. Only Septic tanks have been constructed for

disposal of domestic sewage. Thc overflow from Septic tar-rks also

outflows into Ban Ganga.

Maan Singh along Ban Ganga on Darshani Deodi - Ballini Check

post road. As per an authorized representative of the owner, the

kitchen/ vegetable waste sourced from hotels is fed to the pigs kept

in the Piggery. Since, the Waste collection area is improperly

secured; the leachate from the waste food storage area also flows

into Ban Ganga during rains.

established a Plastic scrap and Empty aluminum cans collection

point along with Scrap baling facility' along the bank of Ban Ganga

on Darshani Deodi - Ballini Check post road. Although, the Baling

machinery as well as the baled material was found kept in a proper

GI shed; however, a major portion of such scrap was found stored

just adjoining to Ban Ganga stream. The improperly stored scrap

may flow into Ban Ganga during rains.

ONT BY THE POLL(B) TATUS
CONTROL MMITTEE

Breach of norms in handling and disposal of municipal solid waste,

particularly by Municipal Council Katra has been on the monitoring

radar of the JK Pollution Control Committee and slew of measures

have been taken, including providing the technical guidance for

handling and disposal of the waste to Municipal Council Katra. On

persistent default to meet the norms, notices followed by binding

i)
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instructions for corrective action have been issued to the Municipal
council Katra and Shri Mata vaishno Devi Shrine Board. copy a
piece of notices/communications jointry attached hereto as RIII.

ii) while Shri Mata Vaishno Devi Shrine board has raken so,e
measures for proper management of the garbage, much needs to be
done by the Municipar councir Katra for handling and disposal of
municipal solid waste/garbage in accordance with norms as
Municipal council has not been in position to bring any tangibre
positive change on ground in respect of solid waste management.

iii) Banganga is under regular monitoring of the JK pollution control
Committee since 201I and water quality is regularly analysed/tested
from two spots viz (a) Bathing Ghat and 1.5 kmr. downstream under
National water Management plan (NwMp) and major parameter
BoD has constantry been found exceeding the permissibre limit.
latest test analysis report for the months of November & December
2021and January 2022 is attached herewith as Annexure RIV

iv) On account of persistent failure of Municipal Council Katra to
handle and dispose of the Municipar Sorid waste as per norms\, the
Board has imposed Environmental compensation of Rs. r.06 rac
upon Municipal council Katra vide order No. 22 pcc of 2022
dt.09-02-2022, copy whereof is attached hereto as Annexure RV.

* *,i * :* * * * *,t * * * :t * *,* * *,r,* * * t * * * * * * * * + * * + * * * * *
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t Thir may be treated as most
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I rvratter Urgen

pncl:- Hon'ble NGT order dt.14-12-2021
I

I

I

Copy with enclosure to the:-

Government of Jammu antl Kashmir
J&K Pollution Control Committee

Jammu

A rrx. (

Sunmter Ollice: Ma!-Q21s6.,
SheiHrul-Alan Campus,
Behind Govt. Silk Factory,
Raj ha gh, Srinagar (J &K) I 90008
Ph.,/Fast. 0 194-23 I I 165.

issues referred, with color slides by 1r, week of January 2022

urgent for further necessary remedial action in accordance with

t.

Yours sincerely,

Wittter o!fi ce : Nove m b er-A pr il
Parivesh Bhman, Gladni,
Transport N a gar, Na rwal,
Janmu. (J&K) 180006.
Ph./Far.9191-2176nrt

l

ii)

No:-

iSub:-

I

f,.o-

iSi,
1

Email: membersecreta ryj kspcb@gmail.com

i) The Regional Director,
Pollution Control Committee,
Jammu.
The Chief Executive Officer,
Municipal Council,
Katra.

rKpcc/N Grt lt I loz tl 0 st- | o Date:-)) -12-2021.tt
Factual report for'reme'dial action in accordance with law on the complaint regarding
pollution due to discharge of effluents and dumping of garbage of Ban Ganga River at
Katra.
Hon'ble NGT order dt.14-12-2021 in oA 338/2021 in case titled as Himanshu Sharma V/s
Union Territory of J&K and Ors.

one

ghr

/ Madam,

Kindly find enclosed the Hon'ble NGT directions dt. l4-12-z0zl on the complaint filed by
Sh. Himanshu Sharma regarding pollution due to(a) discharge of effluents anA(b) dumping of

bage of Ban Ganga River at Katra.

In this regard, it is advised to inspect the site/s along with Sh. Himanshu Sharma, the

tr

%

IFS
Member Secretary
J&K PCC, Jammu

i) Sh. Romesh Kumar, IAS, CEO Shri Mata Vaishno Devi Shrine Board, Katra for informatiol
with the request to provide detailed input on the action taken w.r.t the referred complaint,
along with pollution mitigation measures taken by the Shri Mata Vaishno Devi Shrine Board
in this regard.

ii) Director, Urban Local Bodies, Jammu for information and necessary action.
iii) Chief Engineer, Urban Environment Engineering Department, J&K for information with the

request to provide updated status report on the rejuvenation of polluted river stretch Ban
Ganga w.r.t treatment of sewage.

iv) r.a to chairperson for information of the chairperson, J&K pcc, Jammu.

\
(B.M.
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Government of Jammu and Kashmir

J&K POLLUTION CONTROL COMMITTEE

OFFICE OF THE REGIONAL DIRECTOR - JAMMU
Porivesh Bhowon, Forest Complex, Glodni, Tronsport Nogor, Norwol, Jammu.

Ilrnarl regionaldirector.ikspcb.inrLlDgnrail.com.Tel/Frx 0l9l-2476926

Mernber Secretary,
J&K PCC Jammu.

No: J&K PCC/RDJ,tJGTlSA-Ol5'T6 6 Date: I I -02-2022

Subject: Factual and Action Taken report regarding discharge of effluents and dumping of
garbage into Ban Ganga river at Katra, District Reasi.

Reference :- i) Hon'ble NGT order dt. l4.l 2.2021 in O.A. No. 338/202 I

ii) Member Secretary J & K PCC letter no. JKPCC/I!GTlllll02ll835-40 dt. 23-12-2021

Sir.

With regard to the references and subject cited above, it is submitted that committee

visited the site on 15-01-2022 and verified the complaint filed by Sh. Himanshu Sharma regarding

pollution due to (a) discharge of effluents and (b) dumping of garbage of Ban Gangan River

at Katra.

The l'actual report of the committee is enclosed herewith for firrther necessary action at

your end please.

Yours ithtuIl1'.

Encl: As above

r), rFS
Regional Director
J&K PCC Jammu
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Subject:- Factual and Action Taken report regarding discharge of effluents and dumping of

garbage into Ban Ganga river at Katra, District Reasi.

ii) Mem ber Secretary J & K PCC letter no. J KPCC/NGT/I17 /OZL/835-4O dt. 23-12-202L

With regard to the directions of Hon'ble National Green Tribunal in O.A. no.338/
2021 in the case titled as Himanshu Sharma Vs Union Territory of J & K and in pursuance of the

letter dt. 23.72.27 of Member Secretary, J&K Pollutlon Control Committee, inspection of the
polluted stretches of Ban Ganga river was carried out, from Bathing Ghat no. 1at Geeta Mandir

to Ballini Check post near Reasi bridge, on 75-Ot-2O22 by a team of officers comprising of

i) Sat Paul, Regional Director, J & K PCC, Jammu.

ii) Ms. Preeti Sharma, CEO Municipal Committee, Katra.

iii) Representative of Shri Mata Vaishno Devi Shrine Board.

The applicant / complainant Sh. Himanshu Sharma also accompanied the team

during inspection of the site to ascertain the factual status and suggest remedial action.

Katra town, situated at the foothills of Trikuta mountains, is the gateway to the

revered Shri Mata Vaishno Devi Shrine as per 2011 census, the population of Katra town is

9103; whereas, the floating population of Katra town is considered to be approx. 50,000. The

town serves as base camp for pilgrims on their way to Vaishno Devi. Ban Ganga stream is

considered sacred by local people and pilgrims. lt has a great mythological significance in Hindu

culture. A tributary of Chenab river, Ban Ganga stream originates from Trikuta hills as a spring

near Gita Mandir. Pilgrims bathe in Ban Ganga to cleanse themselves as part of rituals before

departing on the journey to sacred shrine of Shri Mata Vaishno Devi.

Observations:

L lt was observed that Shri Mata Vaishno Devi Shrine Board has set up a mixed-waste

dumping site along the left bank of Ban Ganga river on Darshani Deodi - Ballini Check

post road. The geo-coordinates of said garbage dumping site are Latitude 33.997220 N

and Longitude 74.936670 E. The outer boundary of the said dumping site is located at a

distance of just 25 m from Ban Ganga. The mixed waste dumping site, which as per the

representative of Shri Mata Vaishno Devi Shrine Board is a Waste collection cum

Segregation site only, was found to be an open area improperly secured with Gl sheet

boundary wall. There is every probability that the mixed waste and the leachate thereof
flows down into Ban Ganga and thereby pollutes the stream
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mule dung into Bio-gas near Pony Shed. Since, the location of pony shed is near Ban

Ganga, during rains, the liquid waste therefrom flows into Ban Ganga.

constructed, which as per the authorized representative of the Shrine Board, was for

channelizing the waste water coming from local drains on the Vaishno Devi track.

Sewage Treatment PIant (STP) for treatment of the waste water discharge from the said

Box-type is yet to be installed.
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> The untreated municipal waste water discharge from Katra town was found outflowing

into Ban Ganga at three points, thereby polluting it. These waste water entry points

exist at :

i) The drain near Hotel Subash lnternational at Ban Ganga road, Katra.

ii) The drain near Hotel Bhavini at Ban Ganga road, Katra.

iii) The drain at Darshani Deodi- Ballini check post road along Ban Ganga having geo-

coordinates Latitude 32.9982320 N Longitude 74.9384I7o E

) An army camp housing about 40-50 personnel is also located along Ban Ganga river.

Septic tanks have been constructed for disposal of domestic sewage. A scrap dealer

namely Sudershan Singh was found to have established a Plastic scrap and Empty

aluminum cans collection point along with Scrap baling facility along the bank of Ban

Ganga on Darshani Deodi - Ballini Check post road. Although, the Baling machinery as

well as the baled material was found kept in a proper Gl shed; however, a major portion

of such scrap was found stored just adjoining to Ban Ganga stream. There are chances

that improperly stored scrap may flow into Ban Ganga during rains.

> During the visit along Ban Ganga river, solid waste was observed littered along the river

at different points.

Page 4 of 8
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Ban Ganga

Visit to Ban Ganga of Officers along with the applicant

Response of the Stakeholders:

Different stakeholders have submitted in writing about action taken till date :-

i) Shri Mata Vaishno Devi Shrine Board
. For sewage treatment generated in the shrine area and along the track, till date 14 nos.

STPS/ Packaged STPs have been installed.
. The dedicated Box-type drain near Eathing Ghat no. l will be connected to the STP to be

installed by the UEE department of J & K UT. The land for the same has been agreed to
be provided by Shri Mata Vaishno Devi Shrine Board.

. The mule dung generated on the track is converted into manure with aid of microbial

composting culture at Equid-Dung Management Centre at Natali, Katra. A mule dung fed

Bio-gas plant of 120 TPD capacity has been installed along the bank of Ban Ganga. The

bio-manure generated as a bye-product is used as a Soil supplement in greening works

of the Forest wing of Shrine Board.

il
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25 Reverse Vending machines have been installed for empty drinking water plastic

bottles by way of crushing and shredding into small flakes for further sale to identified

vendor for recycling.

For disposal of other solid dry waste, a Kill waste machine/ an lncinerator has been

installed near Grid Station, Tarakote Marg Junction on Katra- Reasi road.

The waste dumped near the banks of Ban Ganga is being temporarily dumped near Non-

Engineering Stores due to objections by some locals against waste dumping at Municipal

Waste dumping site of Municipal Committee, Katra at Tantalab. As soon as the;ssue

with the locals is resolved, the waste shall be shifted to Municipal Waste dumping site of
Municipal Committee, Katra at Tantalab. lt has been decided to convert the temporary

waste dumping site near Non-Engineering Store as a resting place for the visiting

pilgrims. For this purpose, after plantation and landscaping, a small garden is proposed

to be developed at the said site.

On 10.09.2021, a Memorandum of Understanding (MoU) has been signed with M/s

NEPRA for collection, transportation and disposal of Plastic waste/ Dry non-recyclable

plastic waste/ recyclable Plastic waste. Since then, truckloads of dry garbage are being

regularly disposed of through NEPRA.

Municipal Committee, Katra

An action plan has been approved by the government for establishment of Waste

management centre in Katra comprising of Material Recovery Facility.

Three sheds for segregation of dry and wet waste are functional in Municipal

committee, Katra. Dry waste is here segregated and scientifically disposed of by lndian

Pollution Control Association, New Delhi by channelizing such waste for co-processing/

Waste to Energy plants/ recycling.
. An Organic waste converter unit of 200 Kg/ day capacity, as a pilot project, has

been installed for conversion of wet waste into compost.
. Municipal Committee, Katra has conducted the estimation of legacy waste with

Electronic Total Station Method at the dumping site at Tantalab, Kundrorian, Katra

and also floated the tender through Mechanical division, Jammu for bio-mining/

bio-remediation of lO\757 cubic meter legacy waste under Swachh Bharat

Mission at a cost of Rs 485 Lacs.

. Tender for construction of Material recovery Facility (MRF), Composting Pits

under Swachh Bharat Mission at a cost of Rs 77.\4 Lacs.

r Some special drives were conducted especially to clean Ban Ganga with

collaboration of CRPF, Being lndian Patriots Organization.

ii)
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os Annexure 'A'
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iii)

The detailed reply submitted by CEo, Municipol Committee, Kotro is enclosed os

Annexure 'B'

U.E,E. Department
DPR for Ban Ganga River Project for abatement of pollution framed at a cost of Rs

95.69 Cr is currently awaiting accord of administrative approval/ financial

concurrence from National River Conservation Directorate as a PRS - Project for

installation of two Common Sewage Treatment Plants (STPs) of 1.20 MLD and 4.50

MLD capacities. The DPR has been technically appraised by llT, Roorkee. ln case,

the DPR is approved, it will address the issue related to flow of raw sewage into

the river.

The project is expected to be completed within a period of two years.

The detoiled reply submitted by Chief Engineer U.E.E. Depdrtment is enclosed as

Annexure 'C

i) Shri Mata Vaishno Devi Shrine Board needs to immediately stop the

operation of mixed waste dumping site existing in close proximity to Ban

Ganga. Waste segregation centre should be established at a suitable site far

off from water body. The waste dumped at the said site should be removed

within a period of two months.

ii) Frequent collection, storage and disposal of liquid waste at pony shed needs

improvement.

iii) To provide arrangement to connect the proposed STP by U.E.E. Department

with urinal waste water as well as other waste water discharge points of
Pony shed located along the bank of Ban Ganga.

iv) To further augment the capacity of organic / wet waste processing facilities.

2l For Municipal Committee, Katra :

i) The CEO, Municipal Committee, Katra needs to expedite setting up of two
Common Sewage Treatment Plants (STPs) of 1.20 MLD and 4.50 MLD

capacity for Katra town, as the proposal is reportedly stuck up in procedural

wrangles.

ii) The CEO, Municipal Committee Katra needs to enhance the waste

management capacity of solid and liquid waste generated in Katra town so

Page 7 of 8
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1) For Shri Mata Vaishno Devi Shrine Board :
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@@,
as to ensure its better management. Regular monitoring of the residential

and small commercial establishments needs to be done and those found

violating the Municipal Solid Waste Management Rules,2016 should be

penalized to ensure compliance.

iii) The process of bio-mining / bio-remediation of 70L757 cubic meter legacy

waste at its Waste disposal site at Tantalab needs to be expedited and

further disposal of mixed waste at the said site needs to be stopped.

iv) The process of construction of Material recovery Facility (MRF) for recyclable

waste and Composting Pits for wet waste under Swachh Bharat Mission

needs to be expedited.

3) For U.E.E. Department :

The U.E.E. department should vigorously pursue the process of accord of

administrative approval/ financial concurrence from National River Conservation

Directorate as a PRS - Project for installation of two Common Sewage Treatment

Plants (STPs) of 1.20 MLD and 4.50 MLD capacities. The process for execution of
project needs to be expedited to ensure that no untreated waste water is

discharged into the river.

4) For District Administration, Reasi :

It should be ensured that there is no unauthorized construction along the Ban

Ganga so that potential sources of pollution are reduced. Moreover, there is

need of interdepartmental coordination so that the proposed Common Sewage

Treatment Plants are constructed and made functional in Katra at the earliest.

ul) IFS

Regional Director,
J & K Pollution Control Commiftee

Jammu
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OFFICE OF THE CHIEF EXECUTIVE OFFICER

SHRI MATA VAISHNO DEVI SHRINE BOARD,
Central Office, Jammu Road, Katra (J&K) - 182301

Fax: +91- 1991 -232120 Tel.: +91-1991-232818

\.,

The Regional Director,
J&K Pollution Control Committee,
Jammu

Sub: F Re in ac ance law

nt re ol ue to e ue dum

Ban r

Ref: PcC/RDJ/Consent -o t2022t5429 -33 dated 19 lo1 12022

Sir, I '"'i 
'i '

On the subject eited ahove anci in refei:ence to.ti'tP'comrnunication referred to

above, it is subrniii"J tnrt for"making the shrine Area a 'ZerQ Solid and Liquid Waste

du-u#*{lo-n"i".",, tn"'Board has tiken various initiatives which include, but are not

limited to the ones enlisted below:

1. Liquid Waste Man'a6ement, legarding'

(i) ln orde rto scientifically manage the sewaE$ ge nerated in the Shrine Area' the

Board has set upaseries of centralized STPs for the Toilet Blocks located at major

establishments / bui ings viz. Niharika ComPlex, Jammu Dhams, Adhkuwari ComPiex,

Bhawan ComPlex, nd packaged STPs for the Toilet Blocks enroute Bhawan

r

\q

ft(

\
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\

>
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$d
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)

a
r.J where the installatio of centralized STPs was not feasible .. Tiil ciate, a total of 16 nos

STPs i Packaged S have been installed to cater the sewage generated, the detailed

list of which is as be

MBBR

a SBR

)

N

l
t

I

rl

"Fs,.I1U*

-fu.rl .#"3,fL,*
tr.latl tt

y t.'l{F* lP} 
ffi

"r(

-i, ..-

Capacity TechnologYcationLS. No
Stuctge Process (ASP)3.2 MLDBhawan1

MBBR4OO KLDJammu2

250 KLDwanTrikuta Bha3

4CC KL.DNiharike

MBBR600 KLD,/ SMVDIME

Soi TechnologY (SBT)o30 KLD
I

No.2, BangangaToilet Btocl

}O KLD SBTNo.3, Banganga7 Toilet Bloc}

SBT30 KLDToilet Blocl , No.4, Banganga8

Rotating. Media Bio Reactor (R-MBR)20 KLD: No.5, BangangaI Toilet Bloc[

SBTJO KL.D, No.6, Banganga10 Toilet Blocl

SBT{O KLDNo. A-4, HimkotiToilet B11

R-MBR20 KLDToilet BloclrNo. fu4, Himkoti12
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Tantalab. During that period, the waste generated.was temperorarily dumped on a

vacant prot, beronging to shrine B";;;;';ir""Lnlto *re r.ron-Engineering store (NES)

of SMVDSB. As .6on as the issue ti'J *i"f'"d by thl to"utt' ti-re garbage from NES

was shifted to the site identitieo.ny'i<"aii" rtar.tigll't, Now' it has been decided to

convert the temperory dumping ptoi n""i tton-Engineering store. as. a..resting place for

the visiting pilgrims. For this prrpo,u,-ufter doing n"t"t"t'ry plantation' landscaping

;i; ,';;;rt!irden has been proposed to be developed'

(viii)Recently,the.qglgj.leredintoaMemorandumofUnderstanding(MoU)
with M/s. NEpRA-on 10.0g.2021 to collect, transport and sustainabry dispose off the

plastic waste/ dry non-recyctabte- prr.tir *rste (tulFlRDF)/ recyclahle plastic waste

rrom the k,r wasie';ii;'"i'sniirrri',,vJir;;;b;;ashrine'Board 
(sMvDsB)' Katra'

Since the signing of MoU, truc6oaJs of dry garbage ,iu u"ing taken away regularly for

end disPosal.

submitted, for kind information and further necessary action at your kind end

*

Yours faithfttllY

loYL '

(Ram ,lAs)
Chief Executive Officer

*(,

please

GopY to the:

1) The Membe

Ps. co\sH\cl cT-u-\ 4 t t4 -tS
ii"i"o,-i 1' o t 'Z oz2 '

Secretary, J&K Pollution Control Committee' Jammu



Amrr. B
t a

.in
Phone No, 019912320O6

The Regional Director,
l&K Pollution Control Committee,
Jammu.

No:-MclKtzozL-zztz496-99 
Dated: -3lozlzozz

Reference : - pcc/RDJ/ consent- o r 20221 5429-33 dated 19. 0 1. 2022
Subject :' Factual repoft for remedial action in accordance with law on the complaint

regarding Follution due to discharge of effluents and dumping of Garbage in
Ban Ganga River at (atra_reg.

Sir,
,

On the subject cited above, efffctite remedial measures have been taken up by
Municipal Committee, Katra which are sted below:-

(1) An action Blan has peen approved by the Govt. fgr establishment of
decentral ized,

I

waste management centers in all the ULBS including Katra. The
Waste ma center would comprise of Material Recovery Facilities for
segregation nd scientific disposal of Municipal Waste. Three such sheds are
already fu in Municipal committee, Katra where segregation of dry and

on. Dry waste is being segregated and scientifically disposedwet waste is

by Indian Ccntrol Association, New Delhi through collection of plastic

rlizing the waste to co-process/waste to energy plant or to
tng units.

(2) The install n of organic waste convertor units, having a "capacity of 200 kgs of

waste and

respective

(3)

To,

wet waste

actually
utilized to
daily basis

with
talab and

of L0L757 meter legacY waste at tan
I bio

I

Katra under Bharat amounting to Rs 485.00



also floated the tender for construction of MRF near

(4) MuniciPal Mission amounting to the tune of Rs 7L'L4 lac

of work for the same t6
SWM site under Bharat

for the
mposting pits and the allotment

is under Process'

(s) An action Plan for Single Use Plastic is alreadY under imPlementation in all ULBs

including, Katra where under various activities like enforcement, awareness'

imposition of fine and a seizure drives of PolYthene bags are carried out'

6) 10 nos. of rittering hotspot areas has been identified in Municipal committee'

Katra and dectaredlNo Litterini rlrt"-':n":; unA ut such 150 Kgs Plastic

was seized by the committee .ri .. .mount of Rs 2,g0,000/- has also been

collected from defaulters'

(7)

(8)

(9) The Process of n!

comPleted at the Directorate

vehicles shall be able in the

within limits of M pal Committee Katra'

of Collection and Transport Vehicles have

level. Additional collection and transportation

coming week for collestion of segregated waste

faithfully,

Preeti (KAs)

Executive Officer,
MuniciPal Committeer,

Katra'

Copy to the:-
kind information.t Memb er Secretary J&K PCC, Jammu

7 Director, Urb-an LPcal Bodies, Jam for kind information.

3, DePutY commissioner, Reasifor kind information

Committee

Run for
collaboration of

which is enclosed
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U ni t,Ci,X' ll'lL ltil ll(' l{'lt-to [it\t' 6111 
; 

.;J 
lu Mt ltMt ll lt & lK A S lHt Mt ll lR

or-I.'ICg ot.'i'rutu cHltil' I.INGINEIIR J&K t.i. t:-. E. Dtil'AR'I'ME
I Cs-mP Jantmu

N"t-

SuSject: Iinctual report lrom rcrn$dial action irt accordance with law on the

complaint iegarding pollution due to clisdrarge of etfluents and dumping of
garbage in Ban Gnaga River at Katra

Reference: Ynur letter No: PCC/RD.I/Conseut-.Sl?$27i5429-33 dated: l9-01-2022

Sir,

'l'his is in response to your letter under reieren$e. Ln this connection, it

is submitted that a DPR for l]anganga l{iver Project Jbr abatement of pollution has

been franred at a cost of [ts. 95.69 Cr which is currently awaiting accord of

adrninistrative appro I financial ubncurrencc front National River Conservation

I)irectorate as a P - Irroject. 't'he salient I'eaturcs o{'the project are cnclosed as

attactutrent to this I
'l'he DPR lras been techlicaily appraised by ll]'. lloorkee

In case the DPI{ is approve<J, it will address the issue related to flow of raw

sewage into thc riv ighlightcd by the complainant, J'he project is expected t0 be

cornpleted within a ri<ld of two year$

'l'he i tion is subrnitted as desircd

Yours f)rithfirll,v'

,*c)
rY ol. Ot- ' 1P?Jl-.

I{egiontl l}irector,
.,&k PoUution Cotttrol lloard
.lrnrmu

i'jo: ctHitJ1;LjD/PS/CJl & e r 4-L \
f_):rtcrJ: o I tttry:tt::

(Er. N. A. kukroo)
Chief lingineer

J&K U.li.E. Departnrent,
Carrrp Jammu

t llousing &" lJrban Development

p,*
1

Copy [o:
1. Principal Sccr:etat) Lo Gov

Deparlment Civil Secretariat l'or
2. l-'ilc cuicerned.

,Or,rr31icrr:

-*{"**-a

w
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DETAILED PRO.IECT REPORT F,OR POLLUTION ABATEMENT
BAN-GANGA AT KATRA TOWN, (J&K)

SALIENT FEATURES

1. NAME OF PROJECT- Pollution Abatement scheme of River Ban -Ganga at KatraTown, J&K
ESTIMATED COST- Rs. 95.69 Lacs

2. POPULATION PROJECTION & SEWA GE GENERATION:

3. RATE OF WA SUPPLY :135lpcd

4. CAPACITY OF' TP

J&K UEED, H&TIDD, J&I
SCHEME OF RTYER

Population
2023 2038 2053

14033 20315 26597

Devotee s2s00 szs00 52500

Other s000 5000 5000

Total s7s00 s7500 57s00
Pop. For water supplyEquivalent Fl.

rate 135
19167 19167 19167

Katra MunicipalTotaI

Area
33200 39482 45764

tr'rom 3 Km U of Gita
Mandir 15320 15320 1s320

SI. No. Name of Area Capacity

r) Sub Area-I l.20mld

ii) Sub Area -II 4.5Omld

ALPS ENGINEERS.PMRASSOCIATES

Page 1

t



hnn R.E: @
Goverilrnent of fammu and Kashmir

I&K State Pollution Control Board
Jamniu.

Winter Offi ce: November-APril

Parivesh Bhawan, Gladni,

Transport Nagar, Narwal,

Jammu (J&K) 180006

PhlEax. 019l'2476925

Dr Jagdesh Chander Mehra

Executive Officer,

Municipal Committee

Katra.

i

[llt

Summer Office: MaY-Octobcr

Sheikh-Ul-Alam CamPus,

Behind.Govt. Solk Factory,

Rajbagh,Srinaga(J&K) 190008

Ph./Fax. oisl-zlitt6s

email: membersecretaryj kspcb@smail.com

No:- SpcB t!-ssf s+lnflflf*a114" Dated:- o> I 'l I vtl

subject:- Improper handling and disposal of municipal solid waste' Notice thereof;

Whereas,ithasrepeatedlybeencommuqicatedtoyoutoproperlyhandleand
dispose of the solid waste as per rules Bolverning the subject i,e' Solid waste Management'

Rules 2016. ,,i,1

Whereas, no progress t u, uJ]I$l*ade on ground and on inspection of the Katra

Town ", 
iqiil;;."*b"r, 2018, the position was noticed too grim viz a viz handling and

disposalofmunicipalsolidwastebyMunicipalCommitteeKatra.
whereas, open burning of solid waste, in contravention of the Hon?blq NGT

directions is rampantln the town and, un-segregated waste heaps have been found'in the

ffir

disposal
taken during the insPection present a honible Picture of

solid in the and for above said reasons, it is proposed to take legal

prosecution.

and show cause within 15 days from its issuance as to

against and why you may not be Prosecuted'

l:r lA{tlti}r l:r.m {.slrttx*l SP$e

i",f t Ii
Advisor1\' .rl

u\\r
and action.

Jammu for necessary action.

for information and necessary action'

Jammrr



@
1

I

Winter Office: Novemqer-April
Parivesh thawan, Gladnl
Transport Nagar, Narwal,
Jammu (J&K) 180006
Ph/Fax . 0797-2476925

Go t of Jammu and Kashmir
CONTBOL BO.*.BD

Summer Office: May - october
shelkh Ul AIam campus .

gehlnd Govt. Silk Fastory,
.Rajbath 5rinagar (J&K) 190008
PhlFax 01921-2311165

from the field functionaries of the Board with photographic

membersecretaryjkspcb@gamll.com.

Chief Executive Officer,
Municipal Committee,-Kttrz, 

Distt. Reasi.

No.: SPCBrLSJ/860/01e/ lfU -Si ] p ated.. /( -12-201s

Sub: - Show cause notice for levying of Environmental Compensation.

Sir,
reports about illegal, unscientific and environment unfriendly manner

solid waste by Municipal Committee, Katra, a qhow cause notice was
Whereas, on accouut of persistent

of handling and disposal of the Municipal
served upon you vide Notice No. SPCB/LSJ/SC/1 711812047-50 dated 02-01-2019 for initiation of prosecution

and other proceedings against you as under law. J---

Whereas, fresh report dt. 30.11.2019 illegal and unscientific handling and disposal of Solid Waste

by Kaha Municipal Committee has been

evidence.

Whereas, unsegregated waste is being carried to hill slopes for disposal, part of which is Put

on fire, in blatant violation and brazen of the directions of Hon'ble N,ational Green Tribunal, and

Municipal Solid Waste Rules 2016, while as portiori of the waste slips in to nearby fresh water stream

by you for handling and disposal of Solid Waste has put the

environment of the area to gra threat due deterioration caused by pollution of arnbient air and water quality

besides the irreversible damage surface/ gro d water body adjacent to the dump site.

Whereas, action to notice O2-01-2Olg shall be taken separately, while as for the repeated

and continuous violation of S Waste Rules 2016, and other laws governing environment

protection, it is proPosed to
violation was served uPon

Tribunal in this behalf.

notice and sh(:w cause within L5 days from its issuance as to why:
I

Now, therefore, take

t)
(PPP) in terms of

directions you.

ii) You maY not violation of the Solid

Waste

causing blockade in flow and

Wrereas, the modus

in the event no tenable witliin the notice period, the order for recovery of
ines shall become imperative along with initiation of

response ls.

per prescrl

the water.

recel
bedEnvironmental ComPensation as

prosecutiott proceedings in eourt of law against you ut further notice,

Copy with latest report & photographs to the:-

Principal Secretary to Govt, Deptt. Civil Secretariat Jammu.

& Ecology Deptt. Civil Secretariat Jammu'

\
t2

(B
Member i

thacs
Secretary
; Jammu.

1

2

3

4

5

Commissioner/ Secretary to

D eputy Commissioner Reasi.

Regional Director, PCB, Jammu.

Director, Urban Local Bodies, Jammu.

Pvt. Secretary to the Chief Secretaiy for i6. on of the Worthy Chief Secretary,J&K.

@@
J&K

Compensation from 2nd January 2019, (the date of notice for

as per the and approved guidelines of the Hon'ble National Green

on the

Hon'b;le

prosecuted
6Rules



)

ceoft e Chief Executive Officer,offi
I

l

l

i
pal Committee, Katra'Muni

@@

To,

The Member Secreta

Pollution Control Boa

Jammu.

No:-MC/K/20L9-20 I 2 t oL

Sub: Show cause notice

Sir,

t6.t2.2019 on the subject.

desired, refe

has already

other serious

Dated 3t11212019

levying of environmental compensation- reg.

this regard, it is humbly submitted that, as

May kindly refer to r notice no.SPCB/l-SJ/860/019/1529-35 dated

In

rred notice SPCH B/LS J I SCt t7 I LB I 2047 -50 dated 02'0 1'20 19

to by this office (copy enclosed). As regards

S ighly conscious of the fact that the solid

in scientific and environmental friendly
Municipal

waste is requi to

bee

raised the latest notice, it is humbly submitted that the

, of late, has taken significant measures toMunicipal Com ittee,

address the ntuan sk of managing and disposing of the solid

waste/garbage

quantum of Pilg ms visiti ng

the

the town numbbring nearly 09 mitlion per year,

town. It is needless to say that given the

the said task i perhaps the rdest for the Municipal Committee. The

Katra, ir

be dealt

manner and has Put in Place processes, as per mandate of Solid Waste

Management Rules 2016. The rk, of course, is in progress and much more

rently get rid of the problem. The measures

:-

to deal with the subject is to change the

and adopting the latest methodologies

se of renowned figures

q, tm,

in vogue, the ex

d I

I



in the field

and Reasi r

under the

highlevel of awaren

by engaging a

Although much

waste to the

wastesrthe

considerabl

jump every

mm is

have been i

waste at Mr

manpower

coming up

secondary segregation

quantum of the waste

with the involvement of expefts and by

for proper disposal of waste which shall

thereby reducing to a large extent the

town (photos of segregation activity at

WAS and volunteers numbering B0

fvere train in scientific and proper disposal of solid waste

guidance and supervision of Mr. C. Srinivasan (IGS). A

carrying out a lot of has been generated among the populace

regarding

problem

tfe man of solid waste and methods to address the

holistically nd in a wholesome manner.The door to door

collection of solid from households of Katra has been lnitiated

lized agency namely patheya for the purpose.

to be done to encourage people to hand over

team in segregated forms as dry and wet

encouraged by the fact that there has been

m on the front and the quantum is getting a

passing . 02 teams out of the above trained volunteers

pafted cal training in secondary segregation of solid

ktsar Pun ab and Delhi, which are further training to the

the M pa I Committee, Katra, The Committee is

03 centers at Katra, with one already

land by it. Indlan Pollution Controled

wide range of experience and expertise

been taken on board to assist the Municipal

n

pha

get segregated in one functional secondary segregation centre.

03 wards of Municipa Co Katra have been included in the

initial phase of segreg

segregation of the

to door collection of waste and further

door to door collected waste at

in

secondary level for wa enclosed). It is hopedno. L,02 and 12

3l

'$

a piece

Association, an I

in the has also

Committee, its initia

l



that whe

the next

method i

1. Extensive Drives
I

I

against the use

gely

@w
other secondary segregation centers eupin

s and the whole waste collected by door to door

seg and disposed of, the problem of waste would

largely get permane
l

and thoroughly resolved. Besides,

been taken by the Municipal Committee, Katra

polythene beyond prescribed norms by the

shopkeepefs / busin establishments.

2. It is relevant to

being used

disposal of

town is hu

here that the pumRinS. gitS of Tan Talab is also

ri Mata Vaishno Devi, Shrine Board, Katra, for its

ng the menace of stray animals, particularly

been under taken regularly which educate

n the open area to avoid imposition of penalty.

>fl9

by the S

its solid waste by landfill method. It is not denied that the

ponies left aband by their owners.Having regard to this factthe

Municipal Katra, has decided to construct a cattle pound at

address is issue,

3, A large le campa

Schools

n through IEC activities involving social groups,

NGO's a

on:-

I.

II.

III.

N

Npt to litter

Iave
I

Minimize of waste to help keep the town neat and

clean.

Reuse the waste

good of society.

the extent possible for their personal and

n of waste into bio-degradable, non

( Iable and combustible) sanitary waste

and domestic ha rdous wastes at source so that collection

teams get facil during the collection process.

V. Practice horne co ng, vermin-composting,

3l

Talab

biodeg

G



(8
Wrap rely used sanitary waste as and wh

provided by the brand owners or a suitable

Storage

facilitati

segregated waste at source in different bins for

secondary segregation by the trained manpower'

in

VIII

IX. Pay mo

the pouc

wrapping

Besides, the

sensitized th

plastic

rm€rCidl

VI

VII

or

Ha segregated waste to waste pickers, waste collectors

teams.

user fee or charges to Municipal committee, Katra.

rag pickers/informal waste collectors have also been

waste

trained on method of proper disposal of waste'

X. The Mun I Committee, Katra, has also notified solid waste

h meetings held with them.They have also been

and disposal of waste thereon' Major

of the town have also been sensitized

towards segregation of their waste into dry

Bye-laws vide notification in the Gazette dated 17th

ptember, lgspecifyingtheirusercharges/fines/penalties

The Vending Machines numbering 10 have been

at inent locations of Katra town to enable crushing

d

inst litte nga

is

d wet. Th safa karmcharies and waste pickers have also been

n to rn tree leaves collected from street sweeping

getting regularly monitored. The observationd the

entiti

high

of

an

that

strongly de

above, is

waste is being put to flre at the site is

baseless. The Municipal Committee, as stated

conscious of the adverse environmental

ing of fire to the waste and has Put in

gn

kindly

ificant

conseq

rigorous to ensure its avoidance.

It is, as su bly submitted that a lenient view may

ittee, Katra, in view of the si

3l

be taken and Munici

hu

w
m
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Cecnir{

lllrlr
rp
fi
.x

umerated

enforce the Solid Waste Management Rules , 20L6, for which the

been put in places. The proposed recovery ofprocesses have alrea

Environmental and launching of prosecution it is benignly

submitted, shpll be h prejudicial and may kindly be not resofted to

without under taking

on ground.

ew of the situation and improvements taking place

Y faithful

Enclosure:- 
@e tUv

ken by it, be granted some more ,R"ffi

,?,o-*\).+ C-l^').f

Copy to the:-
1. Principle

Chief
Municipal Committee,

Katra.

Civil
2 ner ry to Govt. Forest, Environment & Ecology

Civil iat, Jammu.
3, Comm oner, Reasi

4. Di , Urban Local Bodies, Jammu, This has reference to your no.

DU /P&S/20 201L5002.03 dated 3L.t2.2019 on the subject.
5. h/t. the Chief Secretary for information of the wofthy

I

I

6. Presi nt, Mun pal ittee, Katra.
7. Offi file.

I

ry to Govt. Housing & Urban Development Deptt.
Jammu.

r&K.



SptH

Government of tammu and Kashmir

J&K State Pollution Control Board
winteroflice: Novcmier-Aprir ilIfiff[ff#;;;:""t"'
Parivesh Bhawrn, Gladni, 

Behind cott. Solk F8crory,
Transpoil Nagat, NNal' Rajbagh,srinags(J&K) l9ooo8
Jamfru (J&K) I 80006 ph./Fax. 0194-23 I I t65
PNFtx. Ol9 l-2476925

The Chief Executive Officer
Municipal Council-Katra.

No:- pcB/LSJ/860/201 sl (006 - 0l Dated:- Lu0y2020

sub:- show cause notice for leyying Environmental compensation-regarding' (

Ref:-i.ThisfficeshowcauseNoticeNo.SPCB/LSJ/860/0191|529-35dt]16-12-20119
ii. four rrrpoire No. MC/I{/2019-20/2102-08 dt 31-12-2019 to the notice'

Dear Sir,

With regard to your response under reference above, it is to clarify at the very outset

that your reply dt 3l-12-2019 speaks about the measures proposed or under implementation

which is a futuristic line of action while as nothing is on record in your response to justify

the commission of violations of laws spelled out in the notice No. sPCB/LSJ/860/01911529-

35dt16-12.z}:lgforlevyingofenvironmental.compensation.

Hence your response t9 the notice is not legally tenable ar\d thus fades into

insignificance and action as per notice dated 16-12-2019 of the Board shall follow on

merits.
Yours

(M. Shah)
Advisor

Copy to the:-

DePutY Commissioner/ District

\

Tz- al

Reasi for information.

t
\
t

.W--lltf'I*nt8

@

\
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ISO 9001 t2015 Certified

ogSlS rtOOr i2007 Ccrtified

An, R

Physico-chemical characteristics of River Banganga for the months of November,202l & December 2021 & JanuarY 2022

JanuarY 2022
December 2021

November,202r

Standard Permissible Limits

For 'B' class of Rivers

fronl of

NWMP
Code:2756

lnBrthing
Ghat'Katrn

Nr MP Code:
aaaa

l[ front
pony Shcd

neor Reasl
Brldge

NWMP
Code:2756

ofBnthlng
Ghat,Katrg

ln front
pony Shed

near R€asi

Brldge

NWMP
Code:2756

ofBathing
Ghat,Katra

NWMP
Code:2755

ParametersS.No.

3l|20223/l /20223l], 2t20223^21202225llt120225ltl1202Date of SamPle

Collection
ClearClearClearClearClearClearWeather2 50-100 cm<50 cm<50 cm<50 cm<50 cm

BrownLiClearstream n1

materoxlpp
alnmofdepth

Li G

3

LiLi C leasantUCLi Un lcasantColour ntP4 Pun
Punro5

from
edon sh

WasteNilWaste from
shed

NilWaste from
shed

NilV isible efTluent

di
6 andBathing

washing
and

es

Bathing
religious

andBathing
washing

andBathing
religious

andBathing
washing

ll

and

ses

Bathing
religious

l1station

Human
activities around

l3

1

t3l3l3Te 0c >5.0
7.27.4'7 .E7.4

6.9
Dissol ved9

nil1'

t,

pony Shed near

Reasl Bridge

NWMP
Code:2755

<50 cm

6.2



Lab Analysls:

Core parameters:.

GeneralParameters

r)rLL\q \..P\{

Scientist 'A'
Uc Water Lsb

(tt
\...U--l h r

SclentisfB' t I
Head Labr

2if--t>'

S.No. Parameter
November,202l December 2021 Janua 2022
2755 27 56 2755 2156 2755 2756 6.5 -8.5

I pH 8.45 7 .86 E.40 8.0 8.60 8.20 ,.,
2 Conductivi tv 332 386 t98 192 396 386
3 BOD 3.2 3,8 3.0 3.8 t.9 2.1

S,NO Parameter ,r<< 27 56 27 55 2756 27 55 27 56
I Turbidity(NTU) t2 t2 r3 13 65 '72
2 DS 194 225 194 230 224
3 COD r8.3 21 15.3 l8.E 9.'7 10.4
5 Total

caco3
Alkalinity as t76

192 176
240 232

6 Hardness as caco3 196 332 212
'7 Calcium as caco3 132 t60 t60 t66 164
8 Magnesium as caco3 60 38 32 54 48I Chloride 26 28 34 36 24 26

<3.0 trll I

192

t92 386 220
146

52
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Government of Jammu and Kashmir
JK Pollution Control Board

Anp Rr
!!nnn-Ofl(! tr1.,xrob.i

B.hmc0o{ lrtt.(r.,y
i.r!.th r'n.a.r 0!{ l9(&

/., vm'. oh.. rov€mD., &4r
''"v6h3htwrn crrdn'

PCB Im.il: memb.r.€rr.t.ryjkrpcb@t.mit.com

Subject:- Levying of Environmental Compensation on Chief Executive officer unicipal
Committee Katra (J&K).

ORDERNO.: 22 - PCC of2022
Dated : ofl -02-2022

Whereas, reports about illegal and unscientific dumping and disposal of solid waste by unicipal
committee Katra were received with photographic evidence and the matter was accordingly

adjacent to Jhajjar rivulet was continued, thereby polluting the stream, in brazen vio
directions of the Hon'ble National Green Tribunal.

Whereas, a show cause notice was accordingly served r-rpon Dr. Jagdish Chancler Meh Chief
Executive officer, Municipal committee, Katra vide No. SPCB/LSJ /l7llgl2047-50 dt
against which no tenable response was received.

Whereas, a number of complaints about unscientific dumping of solid waste at the site adj tto
Jhajjar rivulet were also received from different quarters and the leading news papers also

issue.

Whereas, on continuous improper disposal of waste by the Chief Executive Officer, M nicipal
Committee Katra at Tantalab, which is not a scientific land fill site, notice for lev ing of
Environmental Compensation, in light of the directions of the Hon'ble National Green Tri

with the Chief Executive Officer Municipal Committee, Katra through series of communica
Whereas, no positive change on the ground was brougl-rt about by the concerned Munici

and the reckless handling of solid waste and its disposal at Tantalab, Katra unscientifically,

Environmental Compensation for a period of 178 days amounting to Rs. 1,06,08,000/= (Rup

nup

ons

I body

IS

of the

1-2019

d the

was

sNo

as no

ng of

one

served Llpon the Chief Executive Officer, Municipal Committee, Katra vi e No.

withinSPCB/LSJ1860101911529-35 dt. 16-12-2019, calling upon him there under ro show reaso

fifteen (15) days as to why Environmental Compensation on the basis of the polluter pays

(PPP) in terms of directions of the Hon'ble NGT be not levied upon him.

ple

Whereas, the response from the concerned Chief Executive Officer was received vide

MC/K.2019-2012I20-08 il. 3l'12-2019, which is evasive and not tenable in the eyes of la

reasonable cause has been shown for violations committed.

Whereas, matter was also examined by a Committee constituted by the Board for expert

assessment and evaluation of Environmental Compensation, which recommended

crore six lacs and eight thousand only) as per the directions of Hon'ble NGT and gr-ridelines ed in

this behalf.
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, Now' therefore, in view of foregoing back ground, Environmental Compensation
Pays Principle, based on the approved guridelines by the Hon'ble National Green Tribunal
of the Rs. 1.06,08,000/: (Rupees one crore six lacs and eight thousand only) is hereby
Chief Executive Officer Municipal Committee Katra for the period of violation of Muni
waste Rules, 2016, commencing from the date of issuance of Show cause notice for I

Environmental Compensation issued by the Board i.e,16-12-2019 upto ll-06-2020, the
report of District Officer, Pollution Control Board Reasi received with documentary
confirming the continued violation by the Municipal committee, Katra.

The Environmental Compensation/penalty for such violation of environmental

continue at the appropriate rate as per environmental laws and approved guidelines on day to

till compliance is made by the concerned Urban Local body.

Accordingly, the Chief Executive Officer Municipal Committee Katra is hereby d

deposit a sum of Rs. 1.06,08,000/= (Rupees one crore six lacs and eight thousand

Environmental Compensation in the Environmental Compensation Fund Acco

0023040510000001 of J&K Bank of the Board, within 45 days and on lapse of above s
i

interest @ 12% on the compensation amount shall accrue, at the risk and responsibility

Executive Officer.

Calculation as per the formula to work out the Environmental Compensation for violat

Municipal Solid Waste Rules, 2016 as per Hon'ble NGT order dt.28-08-2019 in OA No.

(arising from W.P (Civil) No.375/ 2012 on the file of Hon'ble Supreme Court of India) in

titled as Sam ono is enclosed herewith.

'As approved by Competent Authority'.

EnClSl-gnvironmental Compensation calculation sheet.

No. JKPCBlLSKl489l20z{ 6oQ- //Dt.01 -02-2021
Copy'to the:-
i) Principal Secretary to Govt., Housing and Urban Development Department, Civil S

Jammu fbr information.
ii) Commissioner Secretary to Govt, Department of Forest, Ecology & Environment, Civil

Jammu for information.
iii) Regional Director, Pollution contror committee Jammu lbr information and necessary actiiv) Deputl,Commissioner, Reasi for information and necessary'actionv) Director, Urban Local Bodies Jammu for information and necessary action
vi) Divisional Officer, Pollution Control Commitree, Reasi for information and necessary acti

) Chief Executive Officer, Municipal Committee Katra, for immediate compliance as directvlt
vlll )P.A. to chairperson JK PCC for information of the Chairperson JK pCC
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